
 

IN THE HIGH COURT OF ORISSA,CUTTACK   

Institution of Applications for issue of Certified Copies.  
 

Date : 08.01.2020  
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at 

1 

1712

/202

0 

08.01.

2020 

WP(C)

-

25807

/2017 

A. NANDA 
C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-) 

2 

1713

/202

0 

08.01.

2020 

WP(C)

-

8886/

2019 

RATIKANT 

BARIK 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-) 

3 

1714

/202

0 

08.01.

2020 

WP(C)

-

26819

/2019 

SAROJ 

KUMAR 

PADHI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-) 

4 

1715

/202

0 

08.01.

2020 

WP(C)

-

26439

/2019 

SARADA 

NAYAK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-) 

5 

1716

/202

0 

08.01.

2020 

WP(C)

-

26945

/2019 

S. K. 

TRIPATHY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-) 

6 

1717

/202

0 

08.01.

2020 

WP(C)

-

26816

/2019 

SAROJ 

KUMAR 

PADHI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-) 

7 

1718

/202

0 

08.01.

2020 

WP(C)

-

17048

/2019 

P. C. 

SEJAPADA 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-06 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 



8 

1719

/202

0 

08.01.

2020 

WP(C)

-

22291

/2019 

P. N. 

NAYAK 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

9 

1720

/202

0 

08.01.

2020 

WP(C)

-

22293

/2019 

P. N. 

NAYAK 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

1

0 

1721

/202

0 

08.01.

2020 

WP(C)

-

22296

/2019 

P. N. 

NAYAK 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

1

1 

1722

/202

0 

08.01.

2020 

WP(C)

-

24060

/2019 

B. 

BEHERA 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

1

2 

1723

/202

0 

08.01.

2020 

WP(C)

-

15251

/2012 

PRADIPTA 

KUMAR 

MOHANTY 

C.O

. 
CH Order Dtd. 2020-01-06 

  

(S

ea

t 

No

-

9) 

1

3 

1724

/202

0 

08.01.

2020 

WP(C)

-

26374

/2019 

NIRANJAN 

MALLICK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

1

4 

1725

/202

0 

08.01.

2020 

WP(C)

-

6541/

2019 

R. K. 

OJHA 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

1

5 

1726

/202

0 

08.01.

2020 

WP(C)

-

27695

/2019 

R. SINGH 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

1

6 

1727

/202

0 

08.01.

2020 

CRLMP

-

759/2

019 

P. R. 

NAYAK 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-



9) 

1

7 

1728

/202

0 

08.01.

2020 

CRLMP

-

1756/

2019 

PRASANT 

KUMAR 

MOHANTY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

1

8 

1729

/202

0 

08.01.

2020 

WP(C)

-

26398

/2019 

D. K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

1

9 

1730

/202

0 

08.01.

2020 

WP(C)

-

26075

/2019 

P. K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

2

0 

1731

/202

0 

08.01.

2020 

WP(C)

-

26367

/2019 

P. K. 

LENKA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

9) 

2

1 

1732

/202

0 

08.01.

2020 

ABLAP

L-

17901

/2019 

PRASANTA 

MAHALIK 

GEN

ERA

L 
 

Order Dtd. 2019-12-20 
  

(S

ea

t 

No

-

9) 

2

2 

1733

/202

0 

08.01.

2020 

ABLAP

L-

17901

/2019 

PRASANTA 

MAHALIK 

GEN

ERA

L 
 

Order Dtd. 2019-12-20 
  

(S

ea

t 

No

-

9) 

2

3 

1734

/202

0 

08.01.

2020 

WP(C)

-

12715

/2016 

S.S.MOHA

PATRA 

GEN

ERA

L 
 

Order Dtd. 2018-03-06 
 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

44

) 

2

4 

1735

/202

0 

08.01.

2020 

WP(C)

-

22316
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N 
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2
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1737
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08.01.

2020 
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P.K.JENA 
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Order Dtd. 2019-12-20 
  

(S
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t 

No

-

42

) 

2

7 

1738

/202

0 

08.01.

2020 

BLAPL

-

9536/

2019 

B. K. 

PATI 

C.O

. 
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T 

NO. 

2 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

42

) 

2

8 

1739

/202

0 

08.01.

2020 

WP(C)

-

5892/

2004 

P.K.ROUT 

GEN

ERA

L 
 

Order Dtd. 2005-07-12 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

17

) 

2

9 

1740

/202

0 

08.01.

2020 

WP(C)

-

22474

/2019 

G.C.BARI

K 

GEN

ERA

L 
 

Order Dtd. 2019-12-23 
  

(S

ea

t 

No

-

17

) 

3

0 

1741

/202

0 

08.01.

2020 

WP(C)

-

22475

/2019 

G.C.BARI

K 

GEN

ERA

L 
 

Order Dtd. 2019-12-23 
  

(S

ea

t 

No

-

17

) 

3

1 

1742

/202

0 

08.01.

2020 

WP(C)

-

6043/

2002 

R.K.SAHO

O 

GEN

ERA

L 
 

Order Dtd. 2014-07-21 
 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

40

) 

3

2 

1743

/202

0 

08.01.

2020 

WP(C)

-

24584

/2019 

P.K.MOHA

NTY 

GEN

ERA

L 
 

Order Dtd. 2019-12-23 
  

(S

ea

t 

No

-

40



) 

3

3 

1744

/202

0 

08.01.

2020 

SA-

181/2

000 

A. 

MOHANTY 

GEN

ERA

L 
 

Order Dtd. 2002-08-12 
 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

2) 

3

4 

1745

/202

0 

08.01.

2020 

CONTC

-

1478/

2018 

G.K.JENA 

GEN

ERA

L 
 

Order Dtd. 2019-12-20 
  

(S

ea

t 

No

-

2) 

3

5 

1746

/202

0 

08.01.

2020 

WP(C)

-

18236

/2019 

S.K.SAMA

NTRAY 

GEN

ERA

L 
 

Order Dtd. 2019-10-18 
  

(S

ea

t 

No

-

2) 

3

6 

1747

/202

0 

08.01.

2020 

WP(C)

-

25360

/2019 

P.KARAN 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2019-12-19 
  

(S

ea

t 

No

-

2) 

3

7 

1748

/202

0 

08.01.

2020 

WP(C)

-

25406

/2014 

R.K.JENA 

GEN

ERA

L 
 

Order Dtd. 2019-12-12 
  

(S

ea

t 

No

-

2) 

3

8 

1749

/202

0 

08.01.

2020 

WP(C)

-

25389

/2014 

R.K.JENA 

GEN

ERA

L 
 

Order Dtd. 2019-12-12 
  

(S

ea

t 

No

-

2) 

3

9 

1750

/202

0 

08.01.

2020 

WP(C)

-

27135

/2019 

S.B.BISW

AL 

GEN

ERA

L 
 

Order Dtd. 2019-12-20 
  

(S

ea

t 

No

-

2) 

4

0 

1751

/202

0 

08.01.

2020 

WP(C)

-

1989/

2014 

R.K.MOHA

BHOI 

GEN

ERA

L 
 

Order Dtd. 2014-02-10 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

4

1 

1752

/202

08.01.

2020 

WP(C)

-
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ERA  
Order Dtd. 2019-12-06 

  

(S

ea



0 13/20

15 

L t 

No

-

35

) 

4

2 

1753

/202

0 

08.01.

2020 

WP(C)

-

25728

/2019 

D. NAYAK 
C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

35

) 

4

3 

1754

/202

0 

08.01.

2020 

WP(C)

-

21707

/2016 

D. NAYAK 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

35

) 

4

4 

1755

/202

0 

08.01.

2020 

WP(C)

-

6712/

2009 

K.C.NAYA

K 

GEN

ERA

L 
 

Order Dtd. 2019-11-06 
  

(S

ea

t 

No

-

35

) 

4

5 

1756

/202

0 

08.01.

2020 

WP(C)

-

5451/

2015 

D. NAYAK 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

35

) 

4

6 

1757

/202

0 

08.01.

2020 

WA-

150/2

018 

S.S.MOHA

PATRA 

GEN

ERA

L 
 

Order Dtd. 2019-04-04 
 

M.J.

C. 

(S

ea

t 

No

-

1) 

4

7 

1758

/202

0 

08.01.

2020 

WP(C)

-

7000/

2015 

D. NAYAK 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

4

8 

1759

/202

0 

08.01.

2020 

WP(C)

-

5451/

2015 

RAMAKANT 

MOHANTY 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 



4

9 

1760

/202

0 

08.01.

2020 

WP(C)

-

7000/

2015 

RAMAKANT 

MOHANTY 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

5

0 

1761

/202

0 

08.01.

2020 

WP(C)

-

7000/

2015 

DIPAK 

RAJ 

PATRI 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

5

1 

1762

/202

0 

08.01.

2020 

WP(C)

-

7000/

2015 

G. 

SUNDARA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

5

2 

1763

/202

0 

08.01.

2020 

WP(C)

-

5451/

2015 

G. 

SUNDARA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

5

3 

1764

/202

0 

08.01.

2020 

WP(C)

-

21707

/2016 

R. K. 

BARIK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

5

4 

1765

/202

0 

08.01.

2020 

WP(C)

-

7000/

2015 

R. K. 

BARIK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

5

5 

1766

/202

0 

08.01.

2020 

RVWPE

T-

422/2

019 

P. K. 

PATRI 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

5

6 

1767

/202

0 

08.01.

2020 

RVWPE

T-

422/2

019 

P. K. 

PATRI 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-13 
  

(S

ea

t 

No

-



1) 

5

7 

1768

/202

0 

08.01.

2020 

RVWPE

T-

422/2

019 

P. K. 

PATRI 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

5

8 

1769

/202

0 

08.01.

2020 

WP(C)

-

20151

/2016 

S. B.. 

MOHAPATR

A 

GEN

ERA

L 
 

Order Dtd. 5000-01-01 
  

(S

ea

t 

No

-

1) 

5

9 

1770

/202

0 

08.01.

2020 

WP(C)

-

5044/

2005 

RATIKANT 

BARIK 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

6

0 

1771

/202

0 

08.01.

2020 

WP(C)

-

27849

/2019 

C. R. 

SATAPATH

Y 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

6

1 

1772

/202

0 

08.01.

2020 

WP(C)

-

27871

/2019 

K. SAHOO 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

6

2 

1773

/202

0 

08.01.

2020 

WP(C)

-

27374

/2019 

ANIL 

SAHOO 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

6

3 

1774

/202

0 

08.01.

2020 

WP(C)

-

27369

/2019 

ANIL 

SAHOO 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

6

4 

1775

/202

0 

08.01.

2020 

WP(C)

-

27940

/2019 

S. K. 

PARIDA 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

6

5 

1776

/202

0 

08.01.

2020 

WP(C)

-

27866

/2019 

SUMANTA 

DAS 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No



-

1) 

6

6 

1777

/202

0 

08.01.

2020 

WP(C)

-

27540

/2019 

TRILOCHA

N BAG 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

6

7 

1778

/202

0 

08.01.

2020 

WP(C)

-

20/20

20 

P. K. 

LENKA 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

1) 

6

8 

1779

/202

0 

08.01.

2020 

WP(C)

-

28404

/2019 

MR.BHOJA

RAJ SETH 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

6

9 

1780

/202

0 

08.01.

2020 

WP(C)

-

28405

/2019 

L. D. 

SAHU 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

7

0 

1781

/202

0 

08.01.

2020 

WP(C)

-

27820

/2019 

RITA 

SINGH 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

7

1 

1782

/202

0 

08.01.

2020 

OJC-

2186/
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S. 

MOHANTY 

GEN

ERA

L 
 

PetitionAnnexure, 
  

(S

ea

t 

No

-

1) 

7

2 

1783

/202

0 

08.01.

2020 

WP(C)

-

28406

/2019 

L. D. 

SAHU 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

7

3 

1784

/202

0 

08.01.

2020 

WP(C)

-

27814

/2019 

M/S.RABI

NDRA 

KUMAR 

PATNAIK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-



COUR

T 

1) 

7

4 

1785

/202

0 

08.01.

2020 

WP(C)

-

27810

/2019 

M/S.RABI

NDRA 

KUMAR 

PATNAIK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

7

5 

1786

/202

0 

08.01.

2020 

OJC-

218/1

987 

S. 

MOHANTY 

GEN

ERA

L 
 

Order Dtd. 1992-09-04 
  

(S

ea

t 

No

-

1) 

7

6 

1787

/202

0 

08.01.

2020 

WP(C)

-

27806

/2019 

A. K. 

PANDA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

7

7 

1788

/202

0 

08.01.

2020 

WP(C)

-

27160

/2019 

NANDA 

KISHORE 

ROUT 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

7

8 

1789

/202

0 

08.01.

2020 

RVWPE

T-

121/2

019 

S.S.MOHA

PATRA 

GEN

ERA

L 
 

Order Dtd. 2019-04-30 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

1) 

7

9 

1790

/202

0 

08.01.

2020 

WP(C)

-

28735

/2019 

M/S.SRIK

ANTA 

MAHUNTA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

8

0 

1791

/202

0 

08.01.

2020 

WP(C)

-

28737

/2019 

M/S.SRIK

ANTA 

MAHUNTA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

8

1 

1792

/202

0 

08.01.

2020 

WP(C)

-

28740

/2019 

M/S.SRIK

ANTA 

MAHUNTA 

C.O

. 

CHIE

F 

JUST

ICE'

Order Dtd. 2020-01-03 
  

(S

ea

t 

No



S 

COUR

T 

-

1) 

8

2 

1793

/202

0 

08.01.

2020 

MACA-

976/2

013 

G.S.MOHA

NTY 

GEN

ERA

L 
 

Order Dtd. 2016-10-22 
 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

1) 

8

3 

1794

/202

0 

08.01.

2020 

WP(C)

-

28743

/2019 

M/S.BHOJ

RAJ SETH 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

8

4 

1795

/202

0 

08.01.

2020 

TRP(C

)-

173/2

017 

T.K.MISH

RA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2019-12-20 
  

(S

ea

t 

No

-

1) 

8

5 

1796

/202

0 

08.01.

2020 

CMAPL

-

25/20

17 

SASMI 

REKHA 

MALLICK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2019-12-23 
  

(S

ea

t 

No

-

1) 

8

6 

1797

/202

0 

08.01.

2020 

WP(C)

-

16283

/2019 

P.C.ACHA

RYA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

1) 

8

7 

1798

/202

0 

08.01.

2020 

ITA-

126/2

004 

SASHMI 

REKHA 

MALLICK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2016-12-21 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

5) 

8

8 

1799

/202

0 

08.01.

2020 

CRLMP

-

985/2

018 

R.K.MOHA

BHOI 

GEN

ERA

L 
 

Order Dtd. 2019-12-18 
  

(S

ea

t 

No

-

5) 

8

9 

1800

/202

0 

08.01.

2020 

CRLRE

V-

613/2

S.K.GIRI 
C.O

. 

COUR

T 

NO. 

Order Dtd. 2020-01-03 
  

(S

ea

t 



016 7 No

-

5) 

9

0 

1801

/202

0 

08.01.

2020 

WP(C)

-

26691

/2017 

P. R. 

MISHRA 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-02 
  

(S

ea

t 

No

-

5) 

9

1 

1802

/202

0 

08.01.

2020 

WP(C)

-

26691

/2017 

TAPAN 

KUMAR 

NAYAK 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-02 
  

(S

ea

t 

No

-

5) 

9

2 

1803

/202

0 

08.01.

2020 

CRLMC

-

1677/

2019 

N.K.SATA

PATHY 

GEN

ERA

L 
 

Order Dtd. 2019-12-12 
  

(S

ea

t 

No

-

5) 

9

3 

1804

/202

0 

08.01.

2020 

WP(C)

-

27076

/2019 

P. K. 

DAS 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

5) 

9

4 

1805

/202

0 

08.01.

2020 

WP(C)

-

27066

/2019 

CHINTU 

SAMAL 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

5) 

9

5 

1806

/202

0 

08.01.

2020 

CRLMC

-

1687/

2019 

N.K.SATA

PATHY 

GEN

ERA

L 
 

Order Dtd. 2019-12-12 
  

(S

ea

t 

No

-

5) 

9

6 

1807

/202

0 

08.01.

2020 

WP(C)

-

27083

/2019 

BIBEKANA

NDA 

MISHRA 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

5) 

9

7 

1808

/202

0 

08.01.

2020 

FAO-

696/2

014 

P.K.LENK

A 

GEN

ERA

L 
 

Order Dtd. 2019-12-12 
  

(S

ea

t 

No

-
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1

1

4 
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1828
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P.K. 
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/202

0 

08.01.

2020 

WP(C)

-

28299

/2019 

PRAKASH 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

3) 

1

2

0 
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0 

08.01.

2020 

CRLMC

-

3275/

2019 

I. PANDA 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-02 
  

(S

ea

t 

No

-

3) 

1

2

1 

1832

/202

0 

08.01.

2020 

WP(C)

-

28301

/2019 

PRAKASH 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

3) 

1 1833 08.01. WP(C) TAPAN C.O CHIE Order Dtd. 2020-01-03 
  

(S



2

2 

/202

0 

2020 -

28355

/2019 

SWAIN . F 

JUST
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T 
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-

3) 

1

2

3 
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2020 
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. 

COUR
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NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

3) 

1

2

7 
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T 
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2

8 
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1840

/202

0 

08.01.

2020 

FAO-

696/2

018 

B.S.SWAI

N 

GEN

ERA

L 
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Order Dtd. 2020-01-06 
  

(S
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t 
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-
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) 

1

4

3 

1854

/202

0 

08.01.

2020 

WP(C)

-

27955

/2019 

P.C. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

28

) 

1

4

4 

1855

/202

0 

08.01.

2020 

WP(C)

-

28800

/2019 

S.P. 

SAHOO 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

28

) 

1

4

5 

1856

/202

0 

08.01.

2020 

WP(C)

-

28869

/2019 

P.C. 

ACHARYA 

C.O

. 
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T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No



-

28

) 

1

4

6 

1857

/202

0 

08.01.

2020 

WP(C)

-

28872

/2019 

MR.P.C.A

CHARYA 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-06 
  

(S
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t 

No

-

28

) 

1

4

7 

1858

/202

0 

08.01.

2020 

WP(C)

-

27036

/2019 

MADAN 

DAS 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-02 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S
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t 

No

-

10

8) 

1

4

8 

1859

/202

0 

08.01.

2020 

WP(C)

-

28275

/2019 

PRAKASH 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

10

8) 

1

4

9 

1860

/202

0 

08.01.

2020 

WP(C)

-

10344
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N. SAHOO 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-02 
  

(S

ea

t 

No

-

10

8) 

1

5

0 

1861

/202

0 

08.01.

2020 

WP(C)

-

28379

/2019 

I. PANDA 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

10

8) 

1

5

1 

1862

/202

0 

08.01.

2020 

WP(C)

-

25583

/2017 

NIRANJAN 

ROUT 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-02 
  

(S

ea

t 

No

-

10

8) 

1

5

2 

1863

/202

0 

08.01.

2020 

WP(C)

-

27155

/2019 

NANDA 

KISHORE 

ROUT 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

10

8) 



1

5

3 

1864

/202

0 

08.01.

2020 

WP(C)

-

4511/

2018 

S.K. 

ROUT 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2019-12-23 
  

(S

ea

t 

No

-

10

8) 

1

5

4 

1865

/202

0 

08.01.

2020 

WP(C)

-

29639

/2019 

M.R. 

ROUTRAY 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

10

8) 

1

5

5 

1866

/202

0 

08.01.

2020 

ABLAP

L-

18629

/2019 

NANDA 

KISHORE 

ROUT 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

10

8) 

1

5

6 

1867

/202

0 

08.01.

2020 

WP(C)

-

28315

/2019 

P.K. 

MOHAPATR

A 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

10

8) 

1

5

7 

1868

/202

0 

08.01.

2020 

WP(C)

-

28309

/2019 

PRAKASH 
C.O

. 

CHIE

F 
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ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

10

8) 

1

5

8 

1869

/202

0 

08.01.

2020 

ABLAP

L-

18553

/2019 

BALARAM 

SINGH 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

10

8) 

1

5

9 

1870

/202

0 

08.01.

2020 

WP(C)

-

28303

/2019 

PRAKASH 
C.O

. 

CHIE

F 
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ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S
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t 

No

-

10

8) 

1

6

0 

1871

/202

0 

08.01.

2020 

WP(C)

-

28255

/2019 

PRAKASH 
C.O

. 

CHIE

F 

JUST

ICE'

Order Dtd. 2020-01-03 
  

(S

ea

t 

No



S 

COUR

T 

-

10

8) 

1

6

1 

1872

/202

0 

08.01.

2020 

WP(C)

-

28261

/2019 

PRAKASH 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

10

8) 

1

6

2 

1873

/202

0 

08.01.

2020 

ABLAP

L-

18591

/2019 

BALARAM 

SINGH 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

10

8) 

1

6

3 

1874

/202

0 

08.01.

2020 

WP(C)

-

28262

/2019 

SUMANTA 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

   

(S

ea

t 

No

-

10

8) 

1

6

4 

1875

/202

0 

08.01.

2020 

ABLAP

L-

15344

/2019 

P. K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

10

8) 

1

6

5 

1876

/202

0 

08.01.

2020 

WP(C)

-

28672

/2019 

P.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

10

8) 

1

6

6 

1877

/202

0 

08.01.

2020 

ABLAP

L-

18126

/2019 

B. DAS 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

10

8) 

1

6

7 

1878

/202

0 

08.01.

2020 

WP(C)

-

28357

/2019 

A.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

10

8) 

1 1879 08.01. ABLAP P. B. C.O COUR Order Dtd. 2020-01-07 
  

(S



6

8 

/202

0 

2020 L-

18145

/2019 

SENAPATI . T 

NO. 

1 

ea

t 

No

-

10

8) 

1

6

9 

1880

/202

0 

08.01.

2020 

WP(C)

-

124/2

020 

M.R. 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

7

0 

1881

/202

0 

08.01.

2020 

WP(C)

-

27629

/2019 

R.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

24

) 

1

7

1 

1882

/202

0 

08.01.

2020 

WP(C)

-

28353

/2019 

A.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

24

) 

1

7

2 

1883

/202

0 

08.01.

2020 

WP(C)

-

21611

/2019 

B. K. 

DAS 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

24

) 

1

7

3 

1884

/202

0 

08.01.

2020 

WP(C)

-

28356

/2019 

A.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

24

) 

1

7

4 

1885

/202

0 

08.01.

2020 

ABLAP

L-

18146

/2019 

A. B. 

MALLICK 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

24

) 

1

7

5 

1886

/202

0 

08.01.

2020 

ABLAP

L-

18546

/2019 

P. K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

24



) 

1

7

6 

1887

/202

0 

08.01.

2020 

WP(C)

-

194/2

020 

J.J. 
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C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

1

7

7 

1888

/202

0 

08.01.

2020 

ABLAP

L-

18542

/2019 

B. DAS 
C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

1) 

1

7

8 

1889

/202

0 

08.01.

2020 

WP(C)

-

4943/

2018 

B.K. 

MOHARANA 

C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

1) 

1

7

9 

1890

/202

0 

08.01.

2020 

WP(C)

-

27139

/2019 

S.B.BISW

AL 

GEN

ERA

L 
 

Order Dtd. 2019-12-20 
  

(S
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t 

No

-

1) 

1

8

0 

1891

/202

0 

08.01.

2020 

ABLAP

L-

18548

/2019 

P. B. 

SENAPATI 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

1) 

1

8

1 

1892

/202

0 

08.01.

2020 

BLAPL

-

8626/

2019 

BALARAM 

SINGH 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

1) 

1

8

2 

1893

/202

0 

08.01.

2020 

ABLAP

L-

18550

/2019 

P. K. 

PANI 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

1) 

1

8

3 

1894

/202

0 

08.01.

2020 

WP(C)

-

27478

/2019 

ASHUTOSH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
 

WRIT 

BRAN

CH-4 

(S
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t 

No

-

38

) 

1

8

4 

1895

/202

0 

08.01.

2020 

WP(C)

-

27591

DEBENDRA 

BEHERA 

C.O

. 
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T 

NO. 

Order Dtd. 2020-01-07 
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t 



/2019 8 No

-

38

) 

1

8

5 

1896

/202

0 

08.01.

2020 

ABLAP

L-

18552

/2019 

JYOTISH 

R. DAS 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

8

6 

1897

/202

0 

08.01.

2020 

ABLAP

L-

18555

/2019 

NIRANJAN 

PANDA 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

38

) 

1

8

7 

1898

/202

0 

08.01.

2020 

WP(C)

-

27920

/2019 

N.K. 

SATAPATH

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

38

) 

1

8

8 

1899

/202

0 

08.01.

2020 

ABLAP

L-

18619

/2019 

M. R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

8

9 

1900

/202

0 

08.01.

2020 

WP(C)

-

27588

/2019 

P.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
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t 

No

-

38

) 

1

9

0 

1901

/202

0 

08.01.

2020 

ABLAP

L-

18557

/2019 

R. K. 

DEHURI 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

9

1 

1902

/202

0 

08.01.

2020 

WP(C)

-

27552

/2019 

S.K. 

RATH 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 



1

9

2 

1903

/202

0 

08.01.

2020 

WP(C)

-

27551

/2019 

S.K. 

RATH 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

9

3 

1904

/202

0 

08.01.

2020 

ABLAP

L-

18561

/2019 
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SAHOO 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

38

) 

1

9

4 

1905

/202

0 

08.01.

2020 

WP(C)

-

27548

/2019 

S.K. 

RATH 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

9

5 

1906

/202

0 

08.01.

2020 

ABLAP

L-

18567

/2019 

GANESH 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

9

6 

1907

/202

0 

08.01.

2020 

WP(C)

-

27934

/2019 

P.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

9

7 

1908

/202

0 

08.01.

2020 

ABLAP

L-

18568

/2019 

P. K. 

SINGH 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

9

8 

1909

/202

0 

08.01.

2020 

WP(C)

-

28002

/2019 

DEBENDRA 

BEHERA 

C.O

. 
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T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

1

9

9 

1910

/202

0 

08.01.

2020 

ABLAP

L-

18573

/2019 
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C.O

. 
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T 

NO. 

9 

Order Dtd. 2020-01-07 
  

(S
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t 

No



OLD -
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) 

2

0

0 
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0 

08.01.

2020 
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-
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/2019 

DEBENDRA 

BEHERA 

C.O

. 
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T 

NO. 

8 

Order Dtd. 2020-01-07 
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t 

No

-

38

) 

2

0

1 

1912

/202

0 

08.01.

2020 

WP(C)

-

28006

/2019 

DEBENDRA 

BEHERA 

C.O

. 
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T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

2

0

2 

1913

/202

0 

08.01.

2020 

ABLAP

L-

18574

/2019 
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NTY 

C.O

. 

COUR

T 

NO. 

9 
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Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

2

0

3 

1914

/202

0 

08.01.

2020 

WP(C)

-

28154

/2019 

G.C. 

JENA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

2

0

4 

1915

/202

0 

08.01.

2020 

ABLAP

L-

18577

/2019 

P. R. 

NAYAK 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S
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t 

No

-

38

) 

2

0

5 

1916

/202

0 

08.01.

2020 

WP(C)

-

27823

/2019 

A.K. 

PANDA 

C.O

. 
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T 

NO. 

8 

Order Dtd. 2020-01-06 
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t 

No

-

38

) 

2

0

6 

1917

/202

0 

08.01.

2020 
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-
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/2019 

PRASANJI

T BEHERA 

GEN

ERA

L 
 

Order Dtd. 2019-12-23 
  

(S
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t 

No

-
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) 

2 1918 08.01. CRLMC SAMIR C.O COUR Order Dtd. 2020-01-06 
  

(S



0
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-
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2

0

8 

1919

/202

0 
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CRLMC

-
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ERA
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Order Dtd. 2020-01-

27Entire Order,  
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INAL 
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-3 

(S
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t 

No

-
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) 

2

0

9 
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/202

0 

08.01.

2020 

WP(C)

-
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H. 

TRIPATHY 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-03 
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t 

No

-
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) 

2

1

0 

1921

/202

0 

08.01.

2020 

CRLMC

-
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A.K. 

JENA 

C.O

. 
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T 

NO. 

1 

Order Dtd. 2020-01-06 
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ea

t 

No

-

14

) 

2

8

1 

1992

/202

0 

08.01.

2020 

ABLAP

L-

18665

/2019 

SARAT 

DASH 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

8

2 

1993

/202

0 

08.01.

2020 

WP(C)

-

28461

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2020-01-07 
  

(S

ea

t 



/2019 8 No

-

14

) 

2

8

3 

1994

/202

0 

08.01.

2020 

ABLAP

L-

18669

/2019 

PABITRA 

KUMAR 

MOHANTY 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

8

4 

1995

/202

0 

08.01.

2020 

WP(C)

-

95/20

20 

CHINTU 

SAMAL 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

8

5 

1996

/202

0 

08.01.

2020 

ABLAP

L-

18671

/2019 

PABITRA 

KUMAR 

MOHANTY 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

8

6 

1997

/202

0 

08.01.

2020 

ABLAP

L-

18675

/2019 

ASHOK 

KU.SAHOO 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

8

7 

1998

/202

0 

08.01.

2020 

WP(C)

-

23939

/2012 

B.KK. 

LENKA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2019-11-08 
  

(S

ea

t 

No

-

14

) 

2

8

8 

1999

/202

0 

08.01.

2020 

ABLAP

L-

18677

/2019 

SAILENDR

A BISWAL 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

8

9 

2000

/202

0 

08.01.

2020 

WP(C)

-

27293

/2019 

B.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 



2

9

0 

2001

/202

0 

08.01.

2020 

ABLAP

L-

18682

/2019 

PRAMOD 

JENA 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

9

1 

2002

/202

0 

08.01.

2020 

WP(C)

-

27288

/2019 

B.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

2

9

2 

2003

/202

0 

08.01.

2020 

ABLAP

L-

18693

/2019 

ARUN 

KUMAR 

JATI 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

9

3 

2004

/202

0 

08.01.

2020 

WP(C)

-

12/20

20 

R.K. 

BISOI 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

9

4 

2005

/202

0 

08.01.

2020 

WP(C)

-

25541

/2019 

A.K. 

PANDA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

9

5 

2006

/202

0 

08.01.

2020 

ABLAP

L-

18703

/2019 

J. D. 

MUDULI 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

9

6 

2007

/202

0 

08.01.

2020 

ABLAP

L-

18711

/2019 

H. K. 

MALLICK 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

9

7 

2008

/202

0 

08.01.

2020 

WP(C)

-

26301

/2019 

A.K. 

PANDA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No



-

14

) 

2

9

8 

2009

/202

0 

08.01.

2020 

ABLAP

L-

18713

/2019 

SK.KALIM

UDDIN 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

2

9

9 

2010

/202

0 

08.01.

2020 

WP(C)

-

27546

/2019 

S.K. 

RATH 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

0

0 

2011

/202

0 

08.01.

2020 

ABLAP

L-

18723

/2019 

R. K. 

DEHURI 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

0

1 

2012

/202

0 

08.01.

2020 

ABLAP

L-

18722

/2019 

B. N. 

SAHU 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-24 
  

(S

ea

t 

No

-

14

) 

3

0

2 

2013

/202

0 

08.01.

2020 

BLAPL

-

8547/

2019 

B. P. 

TUNGA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3

0

3 

2014

/202

0 

08.01.

2020 

WP(C)

-

27611

/2019 

DEBENDRA 

BEHERA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3

0

4 

2015

/202

0 

08.01.

2020 

BLAPL

-

8545/

2019 

B. P. 

TUNGA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3 2016 08.01. WP(C) D. C.O COUR Order Dtd. 2020-01-06 
  

(S



0

5 

/202

0 

2020 -

29207

/2019 

BISWAL . T 

NO. 

3  

ea

t 

No

-

14

) 

3

0

6 

2017

/202

0 

08.01.

2020 

BLAPL

-

8544/

2019 

B. P. 

TUNGA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3

0

7 

2018

/202

0 

08.01.

2020 

BLAPL

-

6235/

2019 

B. P. 

TUNGA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3

0

8 

2019

/202

0 

08.01.

2020 

WP(C)

-

28254

/2019 

SATYAJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3

0

9 

2020

/202

0 

08.01.

2020 

WP(C)

-

28534

/2019 

M/S.S.K.

PADHI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

1

0 

2021

/202

0 

08.01.

2020 

WP(C)

-

28252

/2019 

SATYAJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3

1

1 

2022

/202

0 

08.01.

2020 

WP(C)

-

28531

/2019 

M/S.S.K.

PADHI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

1

2 

2023

/202

0 

08.01.

2020 

WP(C)

-

28251

/2019 

SATYAJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-



14

) 

3

1

3 

2024

/202

0 

08.01.

2020 

WP(C)

-

28535

/2019 

M/S.S.K. 

PADHI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

1

4 

2025

/202

0 

08.01.

2020 

WP(C)

-

28157

/2019 

G.C. 

JENA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

1

5 

2026

/202

0 

08.01.

2020 

WP(C)

-

28363

/2019 

MANASI 

SETHI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

1

6 

2027

/202

0 

08.01.

2020 

WP(C)

-

28161

/2019 

G.C. 

JENA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

1

7 

2028

/202

0 

08.01.

2020 

WP(C)

-

28490

/2019 

PRADEEP 

KUMAR 

JENA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

1

8 

2029

/202

0 

08.01.

2020 

WP(C)

-

28170

/2019 

G.C. 

JENA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

14

) 

3

1

9 

2030

/202

0 

08.01.

2020 

WP(C)

-

26957

/2019 

PRADIPTA 

KUMAR 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3

2

2031

/202

08.01.

2020 

WP(C)

-

R.K. 

MOHABHOI 

C.O

. 

COUR

T 
Order Dtd. 2020-01-07 

  

(S

ea



0 0 27892

/2019 

NO. 

9 

t 

No

-

14

) 

3

2

1 

2032

/202

0 

08.01.

2020 

WP(C)

-

27600

/2019 

PRAMOD 

JENA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

14

) 

3

2

2 

2033

/202

0 

08.01.

2020 

WP(C)

-

8824/

2004 

A.KHAN 

GEN

ERA

L 
 

Order Dtd. 2015-03-03 
 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

3

2

3 

2034

/202

0 

08.01.

2020 

WP(C)

-

27926

/2019 

P.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

33

) 

3

2

4 

2035

/202

0 

08.01.

2020 

BLAPL

-

10117

/2019 

SWAYAMPR

AVA DASH 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

33

) 

3

2

5 

2036

/202

0 

08.01.

2020 

WP(C)

-

28462

/2019 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

33

) 

3

2

6 

2037

/202

0 

08.01.

2020 

WP(C)

-

28540

/2019 

M/S.S.K.

PADHI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

33

) 

3

2

7 

2038

/202

0 

08.01.

2020 

WP(C)

-

28465

/2019 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

33



) 

3

2

8 

2039

/202

0 

08.01.

2020 

WP(C)

-

27178

/2019 

A. B. 

MALLICK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

33

) 

3

2

9 

2040

/202

0 

08.01.

2020 

WP(C)

-

27315

/2019 

DHARMEND

RA SETHY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

33

) 

3

3

0 

2041

/202

0 

08.01.

2020 

WP(C)

-

28466

/2019 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

33

) 

3

3

1 

2042

/202

0 

08.01.

2020 

WP(C)

-

27471

/2019 

ASHUTOSH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

3

3

2 

2043

/202

0 

08.01.

2020 

WP(C)

-

28472

/2019 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

38

) 

3

3

3 

2044

/202

0 

08.01.

2020 

WP(C)

-

27476

/2019 

ASHUTOSH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

3

3

4 

2045

/202

0 

08.01.

2020 

WP(C)

-

28474

/2019 

S.K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

38

) 

3

3

5 

2046

/202

0 

08.01.

2020 

WP(C)

-

27466

ASHUTOSH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2020-01-07 
 

WRIT 

BRAN

CH-4 

(S

ea

t 



/2019 7 No

-

38

) 

3

3

6 

2047

/202

0 

08.01.

2020 

WP(C)

-

28650

/2019 

S.K.MOHA

NTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

38

) 

3

3

7 

2048

/202

0 

08.01.

2020 

WP(C)

-

28294

/2019 

ASHUTOSH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-20 
 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

20

) 

3

3

8 

2049

/202

0 

08.01.

2020 

WP(C)

-

25463

/2019 

J.J. 

PARIDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 2019-12-19 
  

(S

ea

t 

No

-

20

) 

3

3

9 

2050

/202

0 

08.01.

2020 

BLAPL

-

8366/

2019 

R.K. 

MALLICK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2020-01-08 
  

(S

ea

t 

No

-

20

) 

3

4

0 

2051

/202

0 

08.01.

2020 

ABLAP

L-

18622

/2019 

A.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

20

) 

3

4

1 

2052

/202

0 

08.01.

2020 

ABLAP

L-

18595

/2019 

BALARAM 

SINGH 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

20

) 

3

4

2 

2053

/202

0 

08.01.

2020 

ABLAP

L-

18598

/2019 

S.PADHEE 
C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

20

) 



3

4

3 

2054

/202

0 

08.01.

2020 

WP(C)

-

27623

/2019 

DEBENDRA 

BEHERA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-

20

) 

3

4

4 

2055

/202

0 

08.01.

2020 

ABLAP

L-

18600

/2019 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

20

) 

3

4

5 

2056

/202

0 

08.01.

2020 

WP(C)

-

250/2

019 

M. M. 

PANDA 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2020-01-07 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

46

) 

3

4

6 

2057

/202

0 

08.01.

2020 

ABLAP

L-

18601

/2019 

B.P. 

TANGA 

C.O

. 

COUR

T 

NO. 

9 

OLD 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

46

) 

3

4

7 

2058

/202

0 

08.01.

2020 

WP(C)

-

29129

/2019 

A.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

3

4

8 

2059

/202

0 

08.01.

2020 

WP(C)

-

28123

/2019 

DEBENDRA 

BEHERA 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 2020-01-06 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

19

) 

3

4

9 

2060

/202

0 

08.01.

2020 

WP(C)

-

97/20

20 

CHINTU 

SAMAL 

C.O
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Order Dtd. 2019-12-23 
  

(S

ea

t 

No

-

44

) 

4

8

9 

2200

/202

0 

08.01.

2020 

WP(C)

-

6818/

2012 

D. SAMAL 

GEN

ERA

L 
 

Order Dtd. 2019-09-

17Petition,Annexure,   

(S

ea

t 

No

-

44

) 

4

9

0 

2201

/202

0 

08.01.

2020 

WP(C)

-

2012/

2012 

D. SAMAL 

GEN

ERA

L 
 

Order Dtd. 2015-07-

22Petition,Annexure,   

(S

ea

t 

No

-

44

) 

4

9

1 

2202

/202

0 

08.01.

2020 

WP(C)

-

7178/

2005 

D. SAMAL 

GEN

ERA

L 
 

Order Dtd. 2016-09-

13Petition,Annexure,  

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

4

9

2 

2203

/202

0 

08.01.

2020 

WP(C)

-

7179/

2005 

D. SAMAL 

GEN

ERA

L 
 

Order Dtd. 2016-09-13 
 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

4

9

3 

2204

/202

0 

08.01.

2020 

ITA-

4/200

5 

JYOTI 

RANJAN 

SAHOO 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2019-12-18 
 

CIVI

L 

REVI

SION 

(S

ea

t 

No

-

5) 

4

9

4 

2205

/202

0 

08.01.

2020 

WP(C)

-

7170/

D. SAMAL 

GEN

ERA

L 
 

Order Dtd. 2016-09-

13Petition,Annexure,  

WRIT 

BRAN

CH-5 

(S

ea

t 



2005 No

-

32

) 

4

9

5 

2206

/202

0 

08.01.

2020 

WP(C)

-

6932/

2012 

S.P.SAHO

O 

GEN

ERA

L 
 

Order Dtd. 2019-12-12 
  

(S

ea

t 

No

-

32

) 

4

9

6 

2207

/202

0 

08.01.

2020 

WP(C)

-

14446

/2005 

P. C. 

BEHRA 

GEN

ERA

L 
 

Order Dtd. 2011-03-03 
 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

4

9

7 

2208

/202

0 

08.01.

2020 

WP(C)

-

14054

/2011 

A. SAHOO 

GEN

ERA

L 
 

Order Dtd. 2011-05-

18Petition,Annexure,Misc

.case,Counter,Rejoinder, 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

7) 

4

9

8 

2209

/202

0 

08.01.

2020 

WP(C)

-

14400

/2017 

A. K. 

SAA 

GEN

ERA

L 
 

Order Dtd. 2018-06-21 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

0) 

4

9

9 

2210

/202

0 

08.01.

2020 

WP(C)

-

25238

/2019 

A. C. R. 

DAS 

GEN

ERA

L 
 

Order Dtd. 2019-12-

16Petition,Annexure,   

(S

ea

t 

No

-

11

0) 

5

0

0 

2211

/202

0 

08.01.

2020 

WP(C)

-

27677

/2019 

M. PATI 

GEN

ERA

L 
 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

11

0) 

5

0

1 

2212

/202

0 

08.01.

2020 

WP(C)

-

27995

/2019 

M. PATI 

GEN

ERA

L 
 

Order Dtd. 2020-01-02 
  

(S

ea

t 

No

-

11

0) 



5

0

2 

2213

/202

0 

08.01.

2020 

WP(C)

-

17177

/2016 

B. K. 

LENKA 

GEN

ERA

L 
 

Order Dtd. 2019-12-09 
  

(S

ea

t 

No

-

11

0) 

5

0

3 

2214

/202

0 

08.01.

2020 

WP(C)

-

24203

/2019 

B. K. 

SINGH 

GEN

ERA

L 
 

Order Dtd. 2020-01-03 
  

(S

ea

t 

No

-

11

0) 

5

0

4 

2215

/202

0 

08.01.

2020 

WP(C)

-

9840/

2019 

R.K.MOHA

PATRA 

GEN

ERA

L 
 

Order Dtd. 2019-12-16 
 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

6) 

5

0

5 

2216

/202

0 

08.01.

2020 

WP(C)

-

10187

/2009 

SK. 

SAMIM 

GEN

ERA

L 
 

Order Dtd. 2011-03-31 
 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

19

) 

5

0

6 

2217

/202

0 

08.01.

2020 

WP(C)

-

11094

/2019 

R. K. 

MOHANPAT

RA 

GEN

ERA

L 
 

Order Dtd. 2019-12-03 
  

(S

ea

t 

No

-

19

) 

5

0

7 

2218

/202

0 

08.01.

2020 

OJC-

9923/

2001 

D.SAMAL 

GEN

ERA

L 
 

Order Dtd. 2016-11-03 
 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

5

0

8 

2219

/202

0 

08.01.

2020 

CRLRE

V-

589/2

018 

B. K. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2018-08-28 
 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

4) 

5

0

9 

2220

/202

0 

08.01.

2020 

CONTC

-

514/2

019 

S.K.DAS 

GEN

ERA

L 
 

Order Dtd. 2019-10-15 
  

(S

ea

t 

No



-

4) 

5

1

0 

2221

/202

0 

08.01.

2020 

ABLAP

L-

7576/

2017 

J. P. 

KAR 

GEN

ERA

L 
 

Order Dtd. 2019-12-20 
 

CRMI

NAL 

MISC

-2 

(S

ea

t 

No

-

10

) 

5

1

1 

2222

/202

0 

08.01.

2020 

WP(C)

-

9109/

2005 

S.K.DAS 

GEN

ERA

L 
 

Order Dtd. 2018-03-20 
 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 

5

1

2 

2223

/202

0 

08.01.

2020 

ABLAP

L-

19297

/2017 

I. PANDA 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2018-06-28 
 

CRMI

NAL 

MISC

-2 

(S

ea

t 

No

-

17

) 

5

1

3 

2224

/202

0 

08.01.

2020 

ABLAP

L-

16842

/2019 

S. K. 

SWAIN 

GEN

ERA

L 
 

Order Dtd. 2019-11-26 
  

(S

ea

t 

No

-

17

) 

5

1

4 

2225

/202

0 

08.01.

2020 

OJC-

3355/

2000 

D.SAMAL 

GEN

ERA

L 
 

Order Dtd. 2017-04-18 
 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

10

) 

5

1

5 

2226

/202

0 

08.01.

2020 

RFA-

14/20

14 

M. DAS 

GEN

ERA

L 
 

Order Dtd. 2015-01-16 
 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

6) 

5

1

6 

2227

/202

0 

08.01.

2020 

RFA-

12/20

15 

KARUNANA

KAR GUYA 

GEN

ERA

L 
 

Order Dtd. 2016-04-04 
 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

5) 

5

1

7 

2228

/202

0 

08.01.

2020 

WP(C)

-

19827

/2017 

NIRANJAN 

SAHOO 

C.O

. 

CHIE

F 

JUST

ICE'

S 

Order Dtd. 2020-01-06 
  

(S

ea

t 

No

-



COUR

T 

5) 

5

1

8 

2229

/202

0 

08.01.

2020 

CONTC

-

562/2

005 

D. SAMAL 

GEN

ERA

L 
 

Order Dtd. 2017-06-

29Petition,Annexure,  

CONT

EMPT 

(S

ea

t 

No

-

2) 

5

1

9 

2230

/202

0 

08.01.

2020 

WA-

151/2

015 

R. 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2019-08-28 
  

(S

ea

t 

No

-

2) 

5

2

0 

2231

/202

0 

08.01.

2020 

CRLA-

652/2

015 

R.K.DEHU

RY 

GEN

ERA

L 
 

Order Dtd. 2019-12-19 
 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

5) 

5

2

1 

2232

/202

0 

08.01.

2020 

CRLA-

378/2

007 

B.L.TRIP

ATHY 

GEN

ERA

L 
 

Order Dtd. 2016-10-17 
 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

1) 

5

2

2 

2233

/202

0 

08.01.

2020 

CRLRE

V-

62/20

17 

B.L.TRIP

ATHY 

GEN

ERA

L 
 

Order Dtd. 2018-01-10 
 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

3) 

5

2

3 

2234

/202

0 

08.01.

2020 

CRLMP

-

657/2

019 

S.P.SAHO

O 

GEN

ERA

L 
 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

3) 

5

2

4 

2235

/202

0 

08.01.

2020 

WP(C)

-

13635

/2019 

B. NAYAK 

GEN

ERA

L 
 

Entire Order 
  

(S

ea

t 

No

-

3) 

5

2

5 

2236

/202

0 

08.01.

2020 

OJC-

1124/

1982 

D.B.PADH

I 

GEN

ERA

L 
 

Order Dtd. 1989-10-17 
  

(S

ea

t 

No

-

3) 

5

2

6 

2237

/202

0 

08.01.

2020 

WP(C)

-

13635

B. NAYAK 

GEN

ERA

L 
 

Entire Order 
  

(S

ea

t 



/2019 No

-

3) 

5

2

7 

2238

/202

0 

08.01.

2020 

WP(C)

-

13635

/2019 

B. NAYAK 

GEN

ERA

L 
 

Order Dtd. 2019-12-

24Petition,Annexure,Enti

re Order, 
  

(S

ea

t 

No

-

3) 

5

2

8 

2239

/202

0 

08.01.

2020 

WP(C)

-

14275

/2017 

P. 

BEBERA 

GEN

ERA

L 
 

Order Dtd. 2019-12-13 
  

(S

ea

t 

No

-

3) 

5

2

9 

2240

/202

0 

08.01.

2020 

WP(C)

-

4904/

2018 

M. N. 

MOHANTY 

GEN

ERA

L 
 

Order Dtd. 2019-11-27 
  

(S

ea

t 

No

-

3) 

5

3

0 

2241

/202

0 

08.01.

2020 

WP(C)

-

12022

/2004 

H. K. 

BHOL 

GEN

ERA

L 
 

Order Dtd. 2019-08-20 
  

(S

ea

t 

No

-

3) 

5

3

1 

2242

/202

0 

08.01.

2020 

OJC-

7484/

1997 

M. 

MISHRA 

GEN

ERA

L 
 

Order Dtd. 1997-06-

04Petition,  

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

6) 

5

3

2 

2243

/202

0 

08.01.

2020 

OJC-

1843/

1997 

S. K. 

RATH 

GEN

ERA

L 
 

Judgement Dtd. 2015-02-

02  

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 

5

3

3 

2244

/202

0 

08.01.

2020 

ARBP-

50/20

18 

G. 

JAYASING

H 

GEN

ERA

L 
 

Order Dtd. 2019-12-20 
  

(S

ea

t 

No

-

9) 

5

3

4 

2245

/202

0 

08.01.

2020 

TRP(C

)-

191/2

019 

H.K. 

DASH, 

ADV 

GEN

ERA

L 
 

Order Dtd. 9999-12-

31Petition,Counter,   

(S

ea

t 

No

-

9) 

5

3

2246

/202

08.01.

2020 

CRLMP

-

P. 

BEHERA 

GEN

ERA  
Order Dtd. 2019-11-14 

  

(S

ea



5 0 1081/

2019 

L t 

No

-

9) 

5

3

6 

2247

/202

0 

08.01.

2020 

OJC-

13776

/1997 

N. K. 

SATAPATH

Y 

GEN

ERA

L 
 

Order Dtd. 2015-05-

14Petition,Annexure,  

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

5

3

7 

2248

/202

0 

08.01.

2020 

WA-

81/20

17 

B. 

BISWAL 

GEN

ERA

L 
 

Order Dtd. 2019-08-28 
  

(S

ea

t 

No

-

26

) 

5

3

8 

2249

/202

0 

08.01.

2020 

WA-

122/2

017 

B. 

BISWAL 

GEN

ERA

L 
 

Order Dtd. 2019-12-13 
 

M.J.

C. 

(S

ea

t 

No

-

1) 

5

3

9 

2250

/202

0 

08.01.

2020 

WP(C)

-

29074

/2019 

B.K.BEHE

RA 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2020-01-07 
  

(S

ea

t 

No

-

1) 


